
 

आयकर अपीलीय अिधकरण, रायपरु Ûयायपीठ, रायपरु  
IN THE INCOME TAX APPELLATE TRIBUNAL RAIPUR BENCH, RAIPUR 

Įी रǒवश सूद, Ûयाियक सदèय एवं  Įी अǽण खोड़ǒपया, लेखा सदèय के सम¢ । 
BEFORE SHRI RAVISH SOOD, JM & SHRI ARUN KHODPIA, AM 

आयकर अपील सं./ITA No.195/RPR/2022 

(िनधा[रण वष[ / Assessment Year: Nil) 

Skand Ashram, 
1, 1 Amdi Nagar, 
Hudco, 
Durg-490009 (C.G.) 

Vs Commissioner of Income-tax 
(Exemption), 
Room No.201, II-Floor, REAC, 
Bhopal, (MP) 

PAN No.: AAGTS8968P 
 

(अपीलाथȸ /Appellant) .. (Ĥ×यथȸ / Respondent) 

 

िनधा[ǐरती कȧ ओर से /Assessee by : None (Withdrawal Application) 

राजèव कȧ ओर से /Revenue by : None 

सुनवाई कȧ तारȣख / Date of Hearing : 17.07.2023 

घोषणा कȧ तारȣख/Date of Pronouncement : 17.07. 2023 

आदेश / O R D E R 
 

Per Arun Khodpia, AM : 

 

 The appeal under consideration is filed by the assessee directed 

against the order of ld. CIT(E), Bhopal, dated 05.09.2022, whereby he has 

rejected the registration application of the assessee under 80G of the 

Income-tax Act, 1961. 

2. When the case was called upon, none appeared on behalf the 

assessee. However, learned counsel for the assessee filed an application 

on 04.07.2023, wherein, he has submitted that, on being so advised, the 

assessee wants to withdraw the appeal. 

4. We have perused the application for withdrawal of the appeal. In 

the application, the assessee has requested for withdrawal of the present 
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appeal. In view of above, the appeal of the assessee is dismissed as 

withdrawn. 

5. In the result, the appeal of the assessee is dismissed.  

 Order pronounced in the open court on 17/07/ 2023.  

           Sd/- 
(RAVISH SOOD) 

Sd/- 
      (ARUN KHODPIA) 

Ûयाियक सदèय / JUDICIAL MEMBER      लेखा सदèय / ACCOUNTANT MEMBER 

रायपरु/Raipur;  Ǒदनाकं  Dated   17/07/2023  
RK/-, Sr. P.S.(on tour) 
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                 (Assistant Registrar) 
आयकर अपीलीय अिधकरण, रायपुर/ITAT, Raipur 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 
 

1. अपीलाथȸ / The Appellant-  
2. Ĥ×यथȸ / The Respondent- 
3. आयकर आयुƅ(अपील) / The CIT(A),  
4. आयकर आयुƠ / CIT  
5. िवभागीय Ůितिनिध, आयकर अपीलीय अिधकरण, रायपुर/ DR, ITAT, 

Raipur 
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